2325 Resolution re.

RAJYA SABHA

Friday, 18th. March 1955

The House met at eleven of the clock, MR.
CHAIRMAN in the Chair.

PRESENTATION OF REPORT OF
COMMITTEE ON PETITIONS
RELATING TO THE CODE OF

CRIMINAL PROCEDURE (AMEND-

MENT) BILL, 1954.

SHrRI JASPAT ROY KAPOOR (Uttar
Pradesh): Sir, I beg to present the Report of
the Committee #on Petitions, dated 17th
March 1955, in respect of a petition relating
to the Code of Criminal Procedure (Amend-
ment) Bill, 1954.

We have directed that a copy be circulated
to hon. Members.

JRKSOLUTION REGARDING MEMO-
RIAL TO KALIDAS—continued

MR. CHAIRMAN: Yes, Mr. Agni-bhoj.
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SHRI KISHEN CHAND (Hyderabad): But
Greek literature is as old as the second
century B.C.
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MR. CHAIRMAN: We all know that.
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SHRIV. K. DHAGE (Hyderabad): But what
is the sloka, Sir?

MR. CHAIRMAN: Everybody knows it; it is
well known.
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Dr. SHRIMATI SEETA PARMANAND
(Madhya Pradesh): Mr. Chairman, it is with
great pleasure that I rise to support this
Resolution. To talk or. the floor of this House
before such a distinguished gathering to
convince them about the merits of Kalidas te
trying to convince the convinced and to try to
put Kalidas's attainments here is like trying to
show light to the Sun, in my opinion. There
may be some who are unconvinced but that
*would be a negligible number but perhaps
amongst those unconvinced, not because of the
merits or, demerits of the poet concerned but
for some other reason, would be people of the
Government benches and it is for those people
that I am speaking here today.

Sir, as a woman, to begin with, I would like
to pay homage *o Kalidas who has, in varioua
ways, raised the status of women through his
works. I would remind the House of how in
Raghuvamsa he has put down the age-old
ideal of women before the people by saying:

gt afe: ety
Poatersar @tad wentaat |
grar ag o TE A @ e 1

I think I will not translate it.
everybody understands it.

Perhaps

SHRI V. K. DHAGE: No, we do not.
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SHRI M. GOVINDA REDDY
(Mysore): No, we do not understand.

DR. SHRIMATI SEETA PARMANAND: If
there are some people who are not conversant
with Sanskrit to that extent, it would not be
possible" to translate the whole verse here.
This would he wunderstood even by a
matriculate student. The verse says: "You
were the 'grahani and sachiva', wife and
counsellor, you were my companion, you
were my pupil and 'sachiva', you were my
minister, Counsellor." The carrying away of
such a companion is mourned; there may be
or can be no other greater injury and so, there
can be no other greater tribute to the role of
women-than that paid by Kalidas, even during
those days.

In those days when dancing etc.,-was
considered to be not very appropriate through
Harldas and Ganadas. he has held forth the
ideal of education for women and I would
only like to remind the people that—though
metaphorically—the position of Kalidas has
been acknowledged in out country through the
verse.
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There is no poet, according to our" learned
people who come on level with Kalidas. They
started the firsl count with the small finger
which began with Kalidas and there was no-
body to be called next and so that finger has
been called 'anamika', because none has come
up to his level. It is not an insult to the
intellect of the present people; present
company is always excluded.
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SHRI V. K. DHAGE: Including yourself?

Dr. SHrRIMATI SEETA PARMANAND:
I would not like to go the extent about the
date viz. insisting on 'Ekadasi' as Dr. Kane
has , already pointed out; the question
of date .should not be material; even if
we accept the Ekadasi it would be con-
venient because November is a con-
venient time and we have moonlight for
celebration in  the  nights—the rains
would have been over—for any. celebrations
in  the night  Kartika would be best.
But you can accept any te because it makes
no real difference. But any day you may
accept; it makes po difference. All that is to
be seen is the idea behind it, and if we to-day,
Sir, acoept the idea of hero worship, as
Carlyle himself has held in his .essay
on Heroes and Hero Worship .and has
given his acknowledgment of .heroes as we
all know, hero as divinity, prophet, poet,
priest and man of letters, among them we
can place Kalidas not only as a poet but
also as a man of letters. I would ask
iGovernment: Supposing there is an
(Objection on the part of Government to
agreeing to this proposal i on the ground
that perhaps later on there may be several
other proposals wanting to commemorate
other  men of letters or other big people,
what harm is there in doing so? After all
the memorials are not taken away by
these people somewhere; they are kept as
some sort of useful institution. We are
proposing in this particular case that there
would be a biglibrary; there would be a
theatre and as such it would be a part of the
cultural programme of the country. Sir,
Government have plenty tospend on the
-scores of foreign guests. Government
have a lot of money to spend on any -cultural
delegation that comes, or to send several
of cultural delegations, maybe two or three
every year, to other countries, and
considering all that, even if it were to be
necessary to  build memorials once in
three or four years or for sometime to come
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until all communities and all States
feel satisfied that all their respective
famed men of literature in their own
parts have been duly honoured, I do
not think Government need feel shy
of spending funds on that account. So,
Sir, when we are free to-day, on no
ground should Government think of
these petty reasons of expense which
we used to think of for taking up
such things as proposed, that the poet

belonged to a certain area. In the
case of Kalidas even that objection,
Sir, cannot be put forth. Sir, I would

appeal to Government, as [ have
heard the idea that Government may
not accept this Resolution, that they

should show due respect to the opinion
expressed in the House and in ordet
to really foster the cause of culture
which the Central Education Ministry
is particularly trying in various ways
that it is so anxious to do because
that seems to be its only work at
present rather than of real education
in other important ways...............

MR. CHAIRMAN: No comments, please.
1

Dr. SHRIMATI SEETA PARMANAND:
This remark is on Education Department. It is
not a question of criticising the policy as a
whole, because I feel that the Central Ministry
of Education, as Education is a State subject,
is not able to do according to what we think it
should do for education in a direct manner.
And if what it is doing is to further the cause
of culture in various ways, as I said, opening
libraries and academies and also giving
honours to various modern peeple to-day, it
would be doing only something in line with
what it is already doing if it were to accept
this Resolution. Sir, with these words I would
like to request the Government to accept this
Resolution and not to hurt the very deeply
buried sentiments and also show respect for
our culture: I would call Kalidas the father of
our culture in certain ways who has
fostered our
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Willst du die Bluethe des Fruehen,
die Fruechte des spaeteren
Jahres.

Willst du was reizt und entzuckt,

Willst du was saettlgt und
naehrt,

Willst du den Himmel, die Erde,
mit einem Namen begreifen,

Nenn ich Sakontala
und so ist Alles gesagt.
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SHRIMATI RUKMINI ARUNDALE
(Nominated): Mr. Deputy Chairman, I am not
a Sanskrit scholar but I am one of those who
feel that learning in the Sanskrit language is a
vital necessity in our country. [ know from my
experience in art that without the study of
Sanskrit, it is not possible to understand
Indian culture,
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nor is it possible to - understand any particular
subject in art like music or dance, and
therefore Sanskrit is ol very great necessity in
our lives, and any stimulus given to Sanskrit
will help to bring Indian culture forward in
our country and before all nations. So from
that point of view, the study of Kalidasa and
every encouragement given for the study of
Kalidasa is not only meritorious for our
country but of immense value. One of the un-
fortunate developments that we see in India
today is that Sanskrit learning is on the
decline. I wish that all schools and colleges
would realise that Sanskrit is above all
provincial differences of caste or any other. It
does not represent even a particular religion.
It represents culture and therefore the study of
Sanskrit should be encouraged everywhere.
With that point of view I feel that the main
purpose of this Resolution is very important,
though I may not agree with the way it can be
achieved. There is no doubt that Sanskrit is a
source of inspiration in our country, even
more so now when we are talking of contacts
with other nations, as for example, South East
Asia. We know that the culture of South East
Asia has a great deal to do with Sanskrit. So
many names in ofher countries are derived
from Sanskrit, and it is wonderful to see how
in some countries Sanskrit is even a State
language. I wish very much that Sanskrit had
more prominence in our State functions and
other occasions than it has today. I personally
prefer and think that Sanskrit is even more
beautiful than Hindi, although I do think that
Hindi js necessary for the understanding
between ordinary people. Sanskrit is the root
of our culture; not only is it the root of Indian
culture but it is the root of South East Asian
culture, and therefore it will be a language
that unites all nations. In a memorial for
Kalidasa. it is not enough for us to remember
Kalidasa. What is in a name after all? What is
in a person after all? It is what he did that
matters. What we need ia a stimulus to Indian
culture, to the study of Sanskrit, to

poeiry.
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[Shrimati Rukmini Arundale.] and therefore it
is the spirit of Kalidasa that must find
expression in our country. The memorial must
not merely be an altar for him; nor must it be
one of mere sentimental value. It must be
more than sentimental. It must be an
expression of a real sentiment. This stimulus
that it will give will therefore be not only a
stimulus to Indian culture; but a great spiritual
upliftment to our country. The spirit of
Kalidasa must pervade the whole land,
because it is the spirit of India's spiritual life,
India's expression in beauty. It is the very
essence of beauty and therefore it is that spirit
that must pervade every school, every college
and so on. I would therefore like to see that
encouragement is given to learning, to
scholars, and to poets. I would rather that the
memorial to Kalidasa was in that form than in
the form of a temple or a building. I am
against, the idea of a building for many
reasons, inly I do not see why we should be
spending more money on more buildings. One
must also realise that Kalidasa means beauty. |
am afraid that in modern days we are only
perpetuating beauty by ugliness, because ugly
structures in our country arc growing more
and more in number. jd taste in our country is
not equal to the enthusiasm, and as long as our
taste is not growing side by side with our
enthusiasm, I think we should put a brake
upon all those efforts to build. Let the
structure be one that is not made by hands. Let
it be a structure of the spirit, and let there be a
greater stimulus given to the learning of Kali-
dasa. Let every school child study him. Let
there be dancing, let there be music and let
there be more poetry. In that way, there will be
a greater appreciation not only of Kalidasa as
a person but Kalidasa as a great spirit.

It has been mentioned that people will want
to celebrate the days of the poets in other
languages. I think that this is a very good
idea, because I think that the one way of
character
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building is to bring greatness before the minds
of the people. The youth of our country needs
noble and great examples, and so let the days
of all the great be celebrated. It does not
matter to us to which language greatness
belongs, not to which province because
greatness is above distinction of language or
province. Such celebrations will help to bring
greatness before the young and the young
wiH- be inspired by it. It will certainly be a
very noble example for them in their daily
lives.

I do not know what the idea is regarding a
Kalidasa stage. I do not know how we are
going to build a stage. It must be a question of
not merely having theatrical performances of
Kalidasa's plays. Kalidasa himself must be able
to see our work from some other world and say,
"I am happy that more thought is given to
beauty". We cannot perpetuate his memory by
ugliness. We must perpetuate it by beauty, and
jn order to do that, we must educate the people
to beauty. They must be able to see beauty,
they must be able to feel beauty, and in that
way, let there be a spiritual stimulus. For this
reascn I am in favour of celebrating Kalidasa
day. We should remember our poets, and our
immortals, like Kalidasa. Let his name be
remembered for all time. Let the names of our
other great people also be rememberec for all
times, because by remembering*' the great of
our land, our Iand itself shall become great.
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DiwAN CHAMAN LALL (Punjab): Sir, this
House is very fortunate in that its Constitution
permits the entry into it of representatives of
art and literature and I am quite sure, Sir, you
and all M ;mbers on the floor of this House,
will ai'iee with me in considering our-selves
very fortunate that .we have the Ust Bpeaker
as a Member of this. House as well as
Rukmini Devi, thes* two who have made

passionate appeals in regard to the Resolution
b«lw tbe
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[Diwan Chaman Lall.] House. Rukmini
Devi said that she was not possessed of
Sanskrit but we -all know that she s possessed
of beauty and, therefore, in her appeal for
beauty she was a very apt preacher.

Resolution re.

SHr1 V. K. DHAGE: Apt and eloquent.

DiwaN CHAMAN LALL; My hon. friend
says "apt and eloquent"; beauty is eloquent in
itself, as my hon. friend knows.

.The last speaker has ranged over a wide
area of this subject, which has been illumined
with such great scholarship by Dr. Kane
whose knowledge of these matters is
something that always astonishes me.

We are fortunate, Sir, that we have got
away from the ordinary heat and dust of
political warfare on the floor of this House
and are considering for the first time, I
believe, in the history of this Legislature,
something that is of vital interest to the
culture of our people and 1 think we must
congratulate my hon. friend the mover of this
Resolution for having been fortunate enough
in the ballot to have brought this Resolution to
the attention of this non. House.

Now. Sir, there has been a little controversy
in regard to certain unessential matters
relating to this Resolution. The main issues
should not be lost sight of. The one
controversy that was started was in
connection with the date of Kalidasa. My hon.
friend Dr. Kane did not a“ree with others who
said that the date was about the 3rd or 4th
Century A.D. He thought it was a different
date. Does it really matter what the date was?
Is it of any importance as to when Rama was
born or whe*VShakespeare was born or when
Jesus Christ was t*>rn? P*ople do not know,
even in the case of the great Gautama
BiidriTia
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as to the exact date of the birth; we know
approximately the century but it does not
matter in the least what the date was, so long
as we are aware of the central significance of
the work of the individual that he performed
and this Resolution is meant to emphasise that
particular central fact. Now, Sir, it is said by
learned men, and men, as my learned friend
Dr. Kane knows, like Weber and Lassen have
held that Kalidasa belonged to the second
epoch of the Sanskrit era, the second era of the
great literature of Sanskrit. Now all the other
great writers, poets and philosophers wrote in
a language which was not understood by the
people; it was a pure form of Sanskrit. But
here Kalidasa introduced into some of his
characters the broken language of the people,
the bowdlerised Prakrit of that particular era
and from that they drew their conclusion.
From that particular fact they came to the
conclusion that it must be between the third
and the fourth century, maybe even the fifth
century A.D. As I said, it does not really
matter. What matters is, what Kalidasa stands
for and what matters is that this Resolution
should be utilised by the Government and by
tha people of our country to focus our
attention upon those vital matters which affect
our cultural future. It is not only the people of
those great times that are going to affect our
future, which undoubtedly they are. but it is
the attention that is to be paid to the cultural
side which is going to build up this country as
a great nation, Now again, Sir, when we talk
about these little matters concerning this do
hon. Members realise that there is even a
doubt as to who Kalidasa was and who
actually wrote Shakuntala and the various
other epics and lyrical poems and dramas
which are ascribed to Kalidasa? In fact. Sir,
learned men like my very dear colleague, Dr.
Kane, consider that there were three Kalidasas
and astronomers have given Kalidasa as tbe
name of the figure three in reference to the
existence of three different Kalidasas the triad
to whom
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are to be ascribed these various great plays
and epics and lyrics. Therefore we must not
worry about who it is who represents Kalidasa
so long as we have been fortunate enough in
our country to have preserved the literature
that is ascribed to either the first or the second
or the third Kalidasa. Hence we have to re-
member that there is a significance in trying to
establish some sort of an academy or some
sort of an institution or some sort of a stage
where Kalidasa's works would be remember-
ed, would be played, would be recited. But
may | say, Sir, that it is not necessary to
celebrate the day, I presume, as a holiday
because we in our country are possessed of so
many great men, I believe more than 365 have
been listed, that if we were to celebrate for
each a holiday, we would have no work to do
but to wait for the leap year, the extra day, in
order to find some work to do?

DH. RAGHUBIR SINH: Are we sure that
no eminent person was born on that particular
day of the leap year, ie. on the 29th
February?

DiwaAN CHAMAN LALL: Well, we do not
know and there is my learned friend Dr. Kane
who may raise a doubt about that matter.

The question is not the celebration of a
holiday but the celebration of the spirit that
lies behind this Resolution and it is not
necessary to devote our attention to the
question of one stage.. Why not a stage
everywhere? Why in Ujjain? Why in that
particular area of Avanti a stage dedicated to
Kalidasa? Why not a stage in every town and
in every village dedicated to the revival and
renaissance of the ancient spirit of the drama. I
do not realise why we should limit ourselves
to one particular spot and focus attention on
that particular area. The need of the hour to-
day is a revival of the drama. We are proud of
the great dramatists who were our ancesters in
culture ™ our counte-?' we  are pwttS  0i
tfeef
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and great credit goes to Mr. Kapoor for having
divested the revival of the drama from what I
might call the commercial interest. So long as
the commercial interest remains, so long will
the drama not be what it is meant to be. My
learned friend referred to Bernard Shaw's
Dark Lady of the Sonnets in which he
described the conditions, naturally fictionally
which Bernard Shaw ascribed to Shakespeare
in regard to the playing of his dramas. Now,
Sir, T have attended shows of Othello and
Othello played by Paul Robeson. I had
Bernard Shaw sitting right behind me at the
Savoy Theatre in London and I can assure you
I have never in my whole experience seen a
play played with more magnificence than it
was by that Negro singer, Paul Robeson. It
was a wonderful sight and the house was
packed and hundreds were turned away. So
whatever might have been true in the time of
Shakespeare, it is certainly not true in the time
of Mr. Kapoor.

SHRI KISHEN CHAND: May I know from
the hon. Member whether h, thinks that the
tragedies of Shakespeare ar, superior to the
comedies or the historical plays of
Shakespeare.

DiwaN CHAMAN LALL: My hon. friend
wishes to compare an elephant with a camel
or a giraffe. It is his concern. I cannot
compare a tragedy with a comedy nor can I
compare one dramatist with another. They are
all great dramatists in their own particular
manner. How can I compare Ibsen with
Bernard Shaw?

SHRI KISHEN CHAND: Critics say that the
historical plays of Shakespeare are superior to
his tragedies or comedies.

DiwaN CHAMAN LALL: I would like my
hon. friend not to be carried away by regional
or national likings or dislikings in regard to
great art. Art is great, no matter where it
comes from For me Shakespeare is great just
as Kalidas?, is great; Bernard



2371 Resolution re.
[Diwan Chaman Lall.]

Shaw is great just as Ibsen is great; Euripides
and Sophocles, the two Greek dramatists,
are as great to me as any modern dramatist of
high repute. 1 do not draw any line, any
distinction. I go to the play itself and consider
whether  intrinsically it is great  or not,
not whether it isgreat in comparison
with something else that has been written by
somebody else. That is not the criterion. We
must therefore aim at this that we must
try notonly toset upa stage specially
designed for this purpose in that particular
area but ask the Government to set up stages
everywhere and ask each  State
Government to do  the same  so that there
may be a revival of the art of drama of
which we are the great inheritors. It has
been lost during these centuries.  Every
country, it is said, deserves its own
Government. Every country also deserves
its own literature. ~ The literature of an era is
merely areflex of thelife of the people
or the culture or the education er the
longings  and ideals  of th* people in
whose midst that particular culture has
been developed. Therefore it is necessary,
while we build up our nation raising the
standard of life of our own people, at the same
time to raise the standard of the culture that
they have to look forward to and in that
respect we must not forget, not merely
remember Kalidasa but also the other great
dramatists of that era also earlier and later
whom we must remember.  We must revive
the plays and speak the language, not the one
which is understood by a few people but
the one which is understood by- many.
I have not the slightest doubt that
Rukmini Arundale would like to learn
Sanskrit; it would be a -.- good thing. 1
have tried to learn and I am still
struggling with my Sanskrit. It is a very
good .anguage indeed, but Sanskrit is no
longer a spoken language of the people and to-
day you have to deal with your culture in a
language which the people will mderstand
if they are going to bene-K from it. If 1
listen to the All
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India Radio to-day when the Hindi bulletin is
put out I am unable to understand it but I
understand quite well when I try and get the
news from Pskistan, the country Mr. Kapoor
and I <ome from, because we cannot under-
stand the high-falutin language used in an
ordinary bulletin, and if we ca inot understand
it, | am quite certain that there are millions of
Punjabis here living in Delhi and round about
Delhi who are unable to understand it. Your
culture is lost, it has no effect upon the people.
The language that you use therefore must be
the language of the people in order to bring
the benefits of culture to them and those
theatres that my friend Mr. Kapoor wants to
be built, should be bu It on that basis, on the
regional basis, so that the language of the
people is the language that is used, whether it
is in praise of Kalidasa—not in Sanskrit but in
the language of the region—or in enacting his
dramas or the other dramas of modern or
ancient times.

Now, Sir, Kalidasa had a tremendous
advantage over many other dramatists of the
ancient period. He was not only a dramatist
but was a great epic poet. He was not only an
epic poet but he was a great lyrical poet.
People who have read them—I have read the
translations; I have not read the original in
Sanskrit—remember two of his great lyrical
works, Meghdoot and Rithusamhar. Megh-
doot is the story, as hon. Members know, of a
great exiled lover sending a message to his
wife by means of the cloud. It is a most
magnificent story. Similarly, Rithusamhar is a
poem which deals with the six seasons.
Somebody talked about the translation of
these works of Kalidasa. It is an extraordinary
thing that the first translation was made in the
year 1789 by Sir William Jones aini I think
two years later a Gem; an. translation was
made of the Devi' Xin gs li recension. There
were at least 10L.J recensions there was ('
Devanagari and Bengali recensions and then
there was a South Indian recen-
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sion and a Kashmiri recension. At r
least four of them are recorded. The
Germans were the first to translate them.
Not only that; if you take the case of
Rithusamhar, it was translatea in 1840  in
Latin prose  and Metric German. Such
was the great interest that  the
foreigners evinced in this. We must
therefore try and establish not only these
stages that my hon. friends want but also
academies which would undertake the
translation of these classical works for the
benefit of the people at large and they
must translate them into the language of the
common people. I need not weary the
House by dealing with the various other
aspects of the epics ot Kalidasa or the
other plays that are attributed to him.
Suffice it to say, Mr. Deputy Chairman, that
this is a heritage which we must cherish
and if this is the manner in which it can be
cherished, as  formulated in the
Resolution, let us do it in that particular
manner but if there is a better way, then let
us do it jn that better manner.  But let us
not forget that these occasions which are few
and far between for the discussion of cultural
matters on the floor of this House should
be utilised to the fullest extent in bringing
this subject not only before the
Administration but also before the public in
order that our eyes may be turned towards
the greater needs of life while we are
discussing those others which I consider
to be of lesser moment.

THE PARLIAMENTARY SECRETARY TO
THE MINISTER ForR EDUCATION (Dr. K. L.
SHRIMALI): Mr. Deputy Chairman, I consider
it a great privilege to reply to this debate in
which so many distinguished artists, literary
men, and dramatists have participated. Though
I am in full sympathy with the objects of the
Resolution, I am afraid I am not in a position
to accept the Resolution in the form in which
it has been presented. Nobody can doubt the
greatness of Kalidasa. He is a great national
poet. He ranks among the greatest poets of
the world. It is not neces-
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sary for us at this stage to set up a memorial
for him. He has already set up a memorial for
himself by writing immortal poems and
dramas.

In this connection there are one or two
points which I wish to place for the
consideration of the House. In a democratic
society we have to make a distinction between
the functions of the State and the functions of
the society. As far as I understand, the field of
art, the field of literature, the field of creative
activity should be left to the people. The State
should certainly encourage and help in the
growth and development of art and literature
but the creative urge and the creative faculties
should be allowed to grow in a spontaneous
spirit and in an atmosphere of freedom. There
is always a risk involved in art and literature
becoming the responsibility of the State.

Hon. Members are probably aware
that the Government have already set up
Sahitya Academy and the Sangee'

Natak Akadami. These institutions

which are supported and sponsored bj

the Government will promote ancient and
modern literature. The Sahitya Academy
which we set up only recently has already
undertaken the publication of Kalidasa's
works. The Academy appointed an
Editorial Board and has already requested
our Chairman, Dr. Radhakrishnan, to edit
all the works of Kalidasa. The work has
already been started and it is hoped to bring
out a critical edition of Kalidasa's works.
We have also set up the Sangeet  Natak
Akadami which will promote drama and
music and thus preserve our rich cultural
heritage in this field. As 1 said, Sir, if we
wish to develop democratic  ideals in our
society, we should always differentiate
between the functions of the State and the
functions of the Society. A welfare State
like ours should always help, promote, and
encourage art and literature but there are
dangers  involved in the Government
taking over all these activities. They had
better be left to the creative side of individuals

1 and voluntary associations.
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DRr. SHRIMATI SEETA PARMANAND:
What are the dangers?

DRr. K. L. SHRIMALI: The creative urges
do not find expression at the orders of the
Government. They are spontaneous. The artist
does not give expression to his ideas at the
instance of anybody or at the command of
anybody. The creative urge finds its best
expression spontaneously. We have before us
the example of Great Britain in this matter.
The Shakespeare Society, the Dickens
Society, the Shaw Society and various kinds
ot associations which are promoting the
literary tradition and heritage of the past have
not been set up by the Government but by the
people. Sir. Kalidasa represents an age when
the Indian civilisation was at its great height.

MR. DEPUTY CHAIRMAN: You will take
more time?

Dr.K. L. SHRIMALI: Yes, Sir.

MR. DEPUTY CHAIRMAN: You can
continue in the afternoon.

The House stands adjourned till 2-30 P.M.

The House then adjourned for
lunch at one of the clock.

The House reassembled after lunch at half
past two of the clock, MR. DEPUTY CHAIRMAN
in the Chair.

Dr. K L. SHRIMALLI: Sir, I was saying that
Kalidasa belonged to an age when Indian
civilization had reached great heights and in his
poetry he has given expression to some of the
best ideals of life—moral, spiritual and
aesthetic—to which our civilization has always
attached great value. Now that we are
developing our society, it is only natural that
we should turn back our minds to our great
poets, artists and spiritual leader- ,

[RAJYA SABHA J Memorial to Kalidasa 2376

for inspiration. I therefore, when I am not
accepting the Resolution in its present form, do
not wish in any way to underrate the great
contribution which Kalidasa made to our
literature, in fact to the world's literature.
He would be classed as one of the greatest
poets in the world's literature. But I think,
Sir, we should always keep distinction between
the work which should be done by the society
and work which should be done by
Government. It is my conviction that as far
as the field of art and literature is concerned,
it should be left to the people. The
growth of literature and art really depends
on the spontaneous urges and the creative side
of human beings.  If the Government takes
over control and begins to guide the literary
and artistic activities of the people, all these
activities might lose their spontaneity and
creativity and the artistic forms and literary
forms might just become mechanical.
Sometimes they might become subservient
to the State. It is, therefore, very
important that we should preserve the
freedom  for the artist and the literary man.
It is with that intention that the Government of
India have set up 'Sahitya Akadami' and

'Natak Akadami'. Government of India
could themselves have done the work
directly.  There was nothing which ~ could
have prevented the Government  of

India from doing all this work directly. It
is  the policy of our Government that in the
field of art and literature people should always
be associated with these activities and.
therefore, we have set up these autonomous
bodies. Artists and literary men are
members of these committees and give advice
as to how art and literature should be
propagated, how the cultural heritage of our
country can be preserved, how the
cultural values for which we have stood
for generations can be continued.

Now, Sir, if we look at the Resolution as it
has been worded, it says: —

"This House is of opinion that, with a
view to commemorate
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Mahakavi Kalidasa and his Immoriai >
contributions to  world literature, |
Government should—

Resolution re.

(i) declare Kartika Shukla Ekadasi as
'Kalidasa Memorial Day' to be
celebrated throughout the country;".

If I have understood this part of the Resolution
correctly, I expect it is the intention of the
mover that a day should be set apart for the
celebration | of this great poet and it should
be aholiday. Ishould like to submit that in
our country, we have already too many
holidays.  In fact, if we look at the list of
holidays that we have inour educational
institutions—in  the schools and colleges—
we will And that the students have to keep out
of the school for a large number of days
j during the school year.  And if we can
help we would like to curtail the number of
holidays that we have in the educational
institutions and not extend them. As 1
said, I do not in any sense wish to underrate
the great contribution that Kalidasa made to
the development of literature but declaration of
a holiday is not the only way to commemorate
the great poet.  In fact, we should not only
look towards the past, but we should also look
towards the future. A great civilization, a
growing  civilization = does  not merely
glorify  the past, but italso looks
forward—it has dreams, it has visions of
the great future. And if we wish to build
up a great future, if we wish to create
great artists and literary men and scientists, it
is through hard work and perseverance that we
shall create artists and literary men and not
by giving holidays. I, therefore, cannot see
how the purpose would be served by declaring
a holiday in the name ol: that great poet.

SHrT H. P. SAKSENA (Uttar Pradesh):
Delete that part of the Resolution.
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DRr. K. L. SHRIMALI: Then, coming o the
second part of the Resolution:

"erect a Kalidasa Memorial Temple at
Avanti (Ujjain), and take steps for the
setting up of a Kalidasa Academy at that
temple for the collection of all works of
Kalidasa. their publication in the different
languages of the world and the promotion
of research therein;".

[ have just mentioned that we have set up a
'Sahitya Akadami' on which we have
representatives, not only great literary men
from all over India but various State
representatives also

SHRI KISHEN CHAND: May I know from
the hon. Parliamentary Secretary that this
'Sahitya Akadami' is established to encourage
modern writers and it has nothing to do with
the commemoration of poets?

Dr. K. L. SHRIMALI: 1 shall explain that.
The purpose of 'Sahitya Akadami' is to
promote all 'Sahitya', whether  ancient or
modern, and immediately  after  the
'Sahitya Akadami' was established it
appointed  a board of editors to prepare a
critical edition of Kalidasa's ~ works.
Our distinguished Chairman has been re-

quested to edit all these works, to
become the general editor, and the work
is already on way. So, I do notsee what

further purpose would be served by setting
up a separate academy. It is true that
Kalidasa has been a great poet but what about
Valmiki, who is the father of all
poetry? What about 'Bhavabhuti'? What
about Tulsidas who is a great national
poet?  Sir, we have to create interest
in all these national poets, both modern
and ancient. And it will be the function
of this Sahitya Akadami to do that work.
And I am glad to say, Sir, that that work' is
already being done.

Then, Sir. the third part of the
I Resolution is........
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SHRI GOPIKRISHNA VIJAIVAR-GIYA:
How much money is provided for that work
in the Budget?

Dr. K. L. SHRIMALI: I do not have that
information just now, but I may assure the
hon. Member that that work of the Akadami
will not suffer on account of lack of funds.

Then, Sir, the last part of the Resolution is
to found a Kalidasa stage. It is a very good
idea to have a stage where Kalidasa's plays
might be staged. I am. however, very doubt-
ful, Sir, whether we can have a stage in our
country where only Sanskrit plays of Kalidasa
might be staged. In any case it is my convic-
tion that these activities should be the
responsibility of the people, and not of the
Government. We have before us the examples
of the Shakespeare Society, the Dickens
Society and the Shaw Socie.y of Great
Britain. Now all these societies have been
founded and are being run by the people
themselves. They never approached the
Government for setting up these societies, or
for sett' J up any stages for staging the
dramas. In this matter, Sir, I think, the artists
and the literary men should jealously guard
their interests and their Tights, and not
surrender them to the Government. As far as
the Government are concerned, they are doing
their duty by setting up tbe Sahitya Akadami
and the Sangeet Natak Akadami. We have
already taken a step forward by establishing
these academies. But let not ths Government
be asked to go to an extent to control the life
of the artists and the life of the literary men
That is not the way that democratic society
should function.

Dr. SHRIMATI SEETA PARMANAND:
Will the Parliamentary Secretary say in what
form he is prepared to accept this Resolution?

Dr. K. L. SHRIMALI: Well. Sir, as |
have said, though I greatly
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appreciate the spirit of the Resolution—I have
great respect for Kalidasa myself, he has been
our great national poet—I am afraid that for
the reasons which I have mentioned. I am not
willing to accept the Resolution in the present
form.

Dr. SHrRiMATI SEETA PARMANAND:
Please give another form in
which .......

MR. DEPUTY CHAIRMAN: Well, it is not
for the hon. Parliamentary Secretary to do
that. It is for the mover to put it up in an
acceptable form.  Yes. Mr. VijaiVargiya.

sft widtgor T o g
=10 sitrelt @A TATAEAd W
yhatatuer s 2 & o gegi 390 gey
rgmo gwd wwld wd Tw
wiiegrd & @aed # 9 werT i
waTr 24 w1 9k aTe Toer & w A
foo o ger widt Tutadsr &0 dw &
# T ot oft THE TR g4 w1 I AT
g o ®¢ Ve ow w3 Wt
Fatadta & 1 A7 a@ wmear o T 3w
a7z &1 gwe 2@ Tqwg ® TeAr s |
femede & anrt agg @ Baaga € )
aod a2l wizaE S RS gEHE Fod
= 7z 7 # 7% oW qW GEd FEA oA
Yo W arer . TETER wNE W OqEES
% e s e GE AE e war £ 1 #
72 qAE & 1% g9 W wEmw @
aapfe & T At o aew g 9
S TrR @ AT FTETW AT TEE AT
4 Yaag ® Few WS . @ = vEa
Frar aivgd | @vwe

MR, DEPUTY CHAIRMAN: He told you

that the work would not suffer for want of
funds.

.
AR

Toam 2

& b e

I wrEer W DR 9

Yes, he

said that.
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g & P Pabasf 57 o & sftwreht
wew A4 swm § T%oewd o
@t i ¢ oy gw & Tom & wwan var
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TEW TX qA% QAT AL WAW qT qT
gA @d At Ag 4 gwAr § |

Resolution /e.

st ogrEwetE ;. @ed wed Taw

FTEAT |
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d at ot w ¥ 4 staw mew w@
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"Sanskrit  is
languages.

beyond  original
It is above them."
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an Tx gw dega wmr @ Aveft aretaan
TS AT THE WETHAAT FT geAd w |
IAFT TG FEA T AT wAe @
AT # 1 A9 AUA OF awEH @t §
at zw Tatae @1 a7 w=r @t wr &
P 2z amlt &t 9@ mEw {. W
Pearaw o P ozw vy #1 e o
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d oty F| 7 A AW | TE T
" TH wET A A o w1 Famn & |
The *Resolution was, by leave, withdrawn.

MRr. DEPUTY CHAIRMAN: So, the
amendments also fall through.

RESOLUTION RE STANDARD KEY
BOARD IN DEVANAGARI SCRIPT FOR
USE IN HINDI TYPEWRITERS.

Dr. RAGHUBIR SINH (Madhya Bharat):
Mr. Deputy Chairman, I beg to move the
following Resolution:

"This House is of opinion that
Government should take early steps to
evolve and recognise a standard key-board
in Devanagari script for use in Hindi
typewriters."

Sir, the Resolution is a simply straight one
and does not admit of any controversy. It is an
accepted fact that Devanagari is to be the
script franca

*For text of Resolution, vide Col. 1230 of
Debate dated 4th March 1955.



